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 {Shri  Samar  Guha}
 I  want  that  the  hon.  Minister  should

 give  an  assurance  as  to  when  this
 discussion  will  be  held.  Every  day,
 we  are  getting  reports  from  there.
 just  a  few  days  before,  there  was  &
 severe  storm  and  al]  the  huts  of  45,000
 people,  some  Kind  of  small  polythene
 sheds,  were  completely  destroyed  and
 sxattered.  Every  day,  reports  are
 coming  that  some  people  are  killing
 themselves  by  hanging  and  thousands
 of  people  are  starving  there.  What  a
 hornble  scene!  There  is  no  relief  work,
 No  shelter,  no  food,  nothing.  Even  the
 rehef  organisations  are  not  being
 rushed  to  the  site  to  give  some  relief.
 Is  it  not  a  cruel  way  of  killing  the
 people?  Is  that  the  way  of  Govern-
 ment,  either  at  the  Centre  or  in  the
 State,  dealing  with  such  a  serious
 situation?  I  want  to  know  from  the
 Government.  This  ig  q  serious  matter
 which  demands  a  discussion  in  the
 House  I  want  an  assurance  from  the
 Government  I  want  to  know  what
 is  the  reaction  of  the  Government  and
 whether  an  assurance  will]  be  given
 for  discussing  this  matter.  Thig  is  a
 horrible  situation.  This  is  an  unbear-
 able  situation.  Hundreds  of  people
 have  already  dieq  and  are  dying.
 Woulg  you,  Sir,  draw  the  attention  of
 the  Minister  concerned  to  this  request
 of  mine  for  a  discussion  on  this
 matter?

 MR  CHAIRMAN:  You  have  said  it
 quite  forcefully,  But,  ag  you  know,
 the  practice  is  that  the  Member  shoulg
 only  confine  to  what  he  hag  given  in
 writing  Now,  it  is  for  the  Minister
 to  make  a  statement.

 SHRI  SAMAR  GUHA:  I  want  to
 know  whether  you  will  draw  the
 attention  of  the  Minister  concerned
 and  ask  him  to  make  a  statement,

 MR,  CHAIRMAN:  A  copy  will  be
 sent  to  the  Minister.
 (i)  REPORTED  STRIKE  BY  MEDICAL  COL-

 uxcr  Srupenrs  in  Denar

 SHRi  0.  K.  CHANDRAPPAN
 (Cannanore):  Mr.  Chairman,  Sir,  I

 would  like  to  draw  the  attention  of
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 the  House  to  the  serious  situation
 obtaining  in  the  médical  colleges  in
 Delhi  as  a  result  of  the  strike  of
 medical  students.  For  the  last  two
 or  three  days,  a  strike  is  going  on.
 They  came  to  mect  the  Health  Minis-
 ter  demanding  that  their  demands
 should  be  conceded.  Their  demands
 are  quite  just.  They  demand  that
 their  stipend  should  be  enhanced
 from  Rs.  300  to  Rs,  500;  they  want
 facility  for  all  those  students  who
 pass  out  of  the  medical  colleges  to  be
 given  the  job  of  House  Surgeon  in
 Delhi  hospitals.  Their  another  de-
 mand  is  for  a  higher  percentage  of
 students  who  pass  out  from  the  medi-
 cal  colleges  in  Delhi  to  go  to  the  All
 India  Institute  of  Medical  Sciences  for
 post-graduate  studies.  Lastly,  they
 want  better  hostel  facilities  and  things
 like  that.

 I  do  not  think  anybody  will  say
 that  their  demands  are  unjust  or
 unreasonable.  But  I  am  surprised  to
 8९९  that  the  Health  Minister,  in  spite
 of  all  his  talk  about  socialism  and
 friendship  with  the  people,  refused
 to  meet  their  deputation.  I  would
 request  you,  Sir,  to  direct  the  Minister
 to  make  a  statement  on  this  matter.
 I  would  also  request  the  Minister  to
 intervene  in  the  matter  and  settle  it
 amicably

 Ciii)  इडान्एाशाइाा  DECISION  OF  BANARAS
 Hrvpu  UNIVERSITY  TO  TERMINATES  SER-

 ViUCrg  OF  TEMPORARY  LECTURERS

 भी  हरीफ़ों  बहादुर  (गोरखपुर)  :
 मान्यवर,  श्राप  की  अनुमति  से  मैं  बनारस
 विश्व  विद्यालय  के  भाइयो  प्राध्यापकों  से
 संबधित  भ्रबिलस्बतीय  लोक  महत्व  के  एक
 प्रश्न  पर  यह  वक्तव्य  देना  चाहता  हूं  कि
 बनारस  हिन्दू  विश्वविद्यालय  में  बहुत  बड़ी
 सख्या  में  कुछ  प्राध्यापक  गत  कई  बों  से
 अस्थायी  तौर  पर  भ्रध्यापन  कार्य  कर  रहे  हैं  t
 इस  बच  अचानक  यह  निर्णय  सिया  गया  है
 कि  भ्र स्थायी  अध्यापकों  को  सेवायें  अगले
 शिक्षा  सत  से  समाप्त  कर  दी  जायें  i  इससे
 लगभग  चार  सी  भिवानी  प्राध्यापकों  का
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 जीवन  संकट  में  पड़  जायगा  तथा  वे  गम्भीर
 बेरोजगारी  के  शिकार  हो  जायेंगे  ।  त:
 इन  भ्रध्यापकों  को  बेरोजगारी  से  बचाने  तथा
 उन्हें  संकट  से  मुक्त  करने  एवं  बनारस  हिन्दू
 विश्वविद्यालय  में  अ्रध्यापन  कौर  अध्ययन
 का  समुचित  वातावरण  बनाये  रखने  हेतु
 विश्वविद्यालय  में  स्थायी  शिक्षक  के  रूप  में
 उन्हें  नियुक्त  किया  जाये

 शिक्षा  मंत्री  स्वयं  इस  मामले  को
 देखने  की  कपा  करें  क्योंकि  यह  मामला
 अत्यन्त  गम्भीर  है  शौर  अनेक  अध्यापकों  के
 जीवन  को  कठिताई  में  डालने  वाला  है।  यह
 दुर्भाग्यपूर्ण  है  कि बनारस  विश्व  विद्यालय  की
 समस्यायें  ज्यों  कि  त्यों  बनी  हुई  हैं  प्रभी  तक
 कोई  भी  व्यक्ति  कुलपति  बन  कर  वहां  नही
 जा  सका  है  t

 वहां  के  छात्र  पुरानी  मांगों  के  संबंध  में
 दिल्ली  में  धरना  दे  रहे  है  मैं  निवेदन  करना
 चाहूंगा  कि  शिक्षा  मंत्री  जी  बनारस  विश्व-
 विद्यालय  की  उन  समस्या भों  को,  जो
 प्राध्यापकों  एवं  छात्रों  से  संबंधित  है,  शीघ्र
 हल  करें।  बिना  भ्रध्यापकों  के  शिक्षा  का  कार्य
 सुचारू  रूप  से  नही  कल  सकता  है।  अतः  उन
 अस्थायी  400  भश्रध्यापकों  को  विश्वविद्यालय
 में  स्थायी  रूप  से  नियुक्त  किया  जाए  |

 मान्यवर,  यही  मेरा  निवेदन  है

 (iv)  Price  or  Pappy

 3.60  hrs.

 SHRI  &  MAYATHEVAR  (Din-
 digul);  Mr.  Chairman,  Sir,  the  wheat
 price  had  been  raised  on  many  occa-
 sions  by  the  Central  Government.
 Even  a  few  weeks  ago,  the  price  of
 wheat  was  further  raised  trom  Rs.  110
 to  Rs,  2.50  per  quintal.  The  price
 of  paddy  was  not  at  all  raised  for
 the  past  many  years  in  spite  of  the
 consistent  and  the  continuous  demand
 made  by  the  Government  of  Tamil
 Nadu,  specifically  speaking  and  the
 Chief  l4inister  of  Tamil  Nadu  and  the
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 southern  rice  growing  states.  As  a
 result  of  which,  the  rice  growing
 States  are  incurring  heavy  losses  by
 paying  a  higher  price  for  paddy  from
 their  own  pocket.  For  instance,  the
 Tamil  Nadu  Government  ig  paying
 Rs.  95  per  quintal  irrespective  of  the
 amount  fixed  by  the  Centre,  that  is,  a
 sum  of  Rs,  77  only,  which  may  conse-
 quently  result  into  irreparable  loss  to
 the  paddy  growing  States’  exchequer,
 and  in  due  course,  the  paddy  produc-
 tion  itself  may  be  affected  seriously,
 due  to  this  discriminatory  policy  fol-
 lowed  by  the  Central  Government  in
 respect  of  the  price  of  wheat  vis-a-vis
 rice,

 As  compared  with  rice,  it  would
 appear  that  wheat  enjoys  both  the
 price  subsidy  and  an  input  subsidy.
 Under  the  circumstances,  the  Central
 Government  ig  called  upon  and  re~
 quested  on  behalf  of  the  Tamil  Nadu
 and  the  paddy  growing  States  of  the
 South  and  the  rest  of  the  country  to
 consider  to  raise  the  paddy  price  and
 subsidy  for  the  same  from  the  Cen-
 tral  Government  for  paddy  growing
 States.

 (v)  NEED  FOR  MORE  FINANCIAL  ASSIS-
 TANCE  TO  (SYCLONE  AFFECTED  PEOPLE  OF

 Orntsa

 SHRI  RAMA  CHANDRA  MALLICK
 (Jajpur):  Mr.  Chairman,  Sir,  [  am
 grateful  to  you  for  giving  me  an
 opportunity  and  permitting  me  under
 Rule  377  to  mention  the  following
 matter  of  urgent  public  importance
 in  the  House  today.  Cyclonic  whirl-
 wind  damaged  the  properties,  houses
 and  caused  death  of  500  persons  and
 injury  to  several  hundred  others  in
 my  Parliamentary  constituency  Jaj-
 pur,  Cuttack  in  Korai  and  Danagadi
 Blocks  ang  in  Keonjhar  district  of
 Orissa.  The  Chief  Minister  Shri  Nil-
 amani  Routrey  and  the  Revenue
 Minister  Mr.  Pratap  Chandra  Mahan-
 ty,  the  Special  Relief  Commissioner
 of  Orissa  and  other  officials  are  tour-
 ing  the  affected  areas,  taking  all
 Possible  help.  A  central  team  may
 Please  be  directed  to  visit  the  area.
 More  financial  assistance  may  please


